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INTRODUCTION 

I, the Chairman of Estimates Committee having been authorised by the 
Committee to submit the Report on their behalf, present this 83rd Report on the 
Ministry of Information and Broadcasting-Films Division which was referred 
to the Committee by the Speaker, Lok Sabha, under rule 310 of the Rules of 
Procedure and Conduct of Business in Lok Sabha. 

2. The Estimates Committee (1988-89) took the evidenl.--e of the repre­
'Sentatives of the Ministry of Information and Broadcasting on 3rd March, 
1989. The Committee wish to express their thanks to the Secretary, Ministry 
of Information and Broadcasting and other officers of the Ministry for placing 
before them the material and information which they desired in connection with 
the examination of the subject and for giving evidence before the Committee. 

3. The Report was considered and adopted by the Estimates Committee 
(1988-89) on 25th April, 1989. 

4. The Committee have desired that Ministry should assess the extent of 
inadequacy of infrastructure in the regional centres of Films Division and take 
appropriate measures to strengthen them. The Ministry should also explore the 
feasibility of setting up of more regional centres in the country for production 
of rural oriented films. 

5. The Committee have found that the studies conducted by different 
agencies indicate that the productions of the FUm Divi'lion are not always up to 
the expectations. They have, therefore, desired that necessary steps should be 
taken by the Ministry to qualitatively improve the production standards so 
that the avowed aims of information, education and motivation are fully 
realised. They have also noted with dismay that no scientific study has been 
carried out about the relative impact of films produced by the Films Division 
and outsiders. It is imperative that a review to assess the impact of documenta­
ries produced by the Films Division and outsiders is conducted periodically 
with a view to know their effectiveness on the community as also the short­
comings, if any. This will also enable the Films Division to constantly improver 
in performance. The Committee have desired to be apprised of steps tak.en in 
this regard. 

Regarding the criteria for selection of themes, the Ministry has stated 
that the proposals received are scrutinised thoroughly and only suitable ones 
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are accepted for production programme. However, in view of the observations. 
of the various study groups regarding lack of lively and froth approach in 
treatment and presentation of themes, the Committee have desired that these 
atipects should always be kept in view so that the films produced are of social 
relevance and carry ,he message in a fortnight, interesting and presentable way 
which i" easily ('omprelwl'ded hy the JTlC'''ses. The Committee have desired that 
the Ministry to seek help/advice of experts iJl the field of mass communication 
and take necessary remedial action accordingly. Constant efforts should be 
made to improve the quality of films which should be brought to the level of 
professional excellence so as to make them more lively. interesting and 
educative. 

The Committee have been dismayed to note that the Ministry has done 
precious little to evaluate the working of the Films Division through a Com­
mittee or a Working Group. They have felt that periodical assessment of every 
Organisation is a must in order to make necessary changes to rectify short­
comings/deficiencies in the system. This is all the more important in case of 
media units like the Films Division because due to the very nature of their work 
they are constantly in the glare of public scrutiny. The Committee have there­
fore, desired that a mc('hanism should be evolved to have periodic assessments 
of the overall working of the Films Division in order to make it more suit able 
for achieving the goals for which it has been established. 

The Committee have taken note of the commendable role of the Films 
Division in dissemination of the message of family planning as a means of 
popUlation control. The Committee have appreciated that the Division is 
playing a pioneering role in conveying the message of family planning to 
remote and fur flung areas. They have, however, desired that there is still a 
need for qualitative improvement in the films produced by the Division on this 
subject. While making films for rural population, extra care needs t6 be taken 
so that the message reaches them in an interesting and convincing way. 
Involvement of well known personalities from different fields such as politics, 
films, sports, TV serials in the making of documentaries would go a long way 
in mnking the message more presentable to rural audience. 

The Committce have felt that the existing arrangements regarding the 
l>~reening of films supplied by the Films Division needs to be reviewed. They 
have endorsed the suggestion of the Study Group that the agreement made by 
the Films Division with the exhibitors needs to be re-examined in view of the 
general unhappy feelings of the exhibitors in regard to over-head charges, 
payment of local taxes, and security deposits in particular. A concession might 
help the exhibitors to develop d more favourable attitude towards these films 
and lead to better exhibition. 

The Committee have expressed an apprehension that news magazines and 
documentaries arc not generally shown by the cinema houses and there is a 
tcndenc) either not to show them or switch over to feature films after showing 
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a part of it. Detcrrant steps ate indeed called for to stop lbis undeairable 
practice which if not checked, will totally negates the effort of the Films 
Division. State Government Administration and Union Territories should be 
asked to exercise meticulous care in conducting prescribed checks and resort to 
surprise inspection also to stop this undersirable practice. 

As per the information supplied by the Ministry of Infomultion and 
Broadcasting, the 7th Five Year Plan outlay of the Films Division has been 
Rs. 14 crores. 1 he Committee, have viewed that RI. 14 crores is too meagre 
an amount to ensure proper functioning of such an institution which has a 
vital role in educating and motivating the people towardli enlisting their active 
support and participation in the implementation of national programme, 
projecting the image of the land, and fostering the growth of documentary 
film movement. The have recommended that this media unit should be 
provided with more funds so that it is in a position to a(.'hicve the lofty goals 
set for it by the Mini~try in an effective manner. 

They have felt that there are a variety of themes such as flora and fauna of 
the country, its natural beauty, indigenous cottage industry, etc., on which 
documentary films in colour, il properly made could not only fetch enough 
revenue for the media unit but also help it achieve its goals better. Indeed 
competent exploitation of such themes would enable the film division to enhance 
the image of the country and also to attract foreign tourist to the country. 
This is an area whieh needs immediate exploitation in the interest of the Films 
Division as well as the country. 

The Committee have found that awards/appreciations which are a 
reflection on the quality of films are not in proportion to the increased level of 
participation in festival abroad by the Division. The Committee have desired 
that while considering invitations tor rnternational Festivals due thought 
should be given to the standards of film being selected for display abroad and 
the standard of the festival itself. The Committee have the opined that though 
international exposure is necessary for improvement in quality and standards 
of films produced by the Division. it is not worthwhile to send films abroad for 
the sake of participation only. 

The Committee have noted with appreciation that Films Division has been 
honoured at some of the most important International Film Festivals and have 
felt that these will provide necessary impetus to the Division to strive for 
further ex<.:ellence. 

While films like "Chehere" which may provide scope for good instances of 
self-introspection so that social and economic conditions in the country 
could improve, the Committee have found no justification whatsoever in show­
ing such films abroad as they bring bad name to the country and may even act 
as a negative force for prospective foreign visitors to India. Already, the usual 
image of the country is that of snake charmers, beggars, filth and squalor and 
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presentation of such fiims w;U ~>nly add to the ex~stiI)8' adverse image of t~c 
country. It is imperative that meticulous care is taken in selecting such fi~l~s 
and the endeavour should be to depict India as developing coufltry wl\ere 
technological and social changes are taking place at a tremendous pace .and 
which has spectacular natural spectacle to offer to foreign tourists. Winningof 
awards is not as important as enhancing the image of the country and there 
should not he any compromise on this score. 

For facility of reference, the recommendations/observations of the Com­
mittee have been printed in thick type in the body of the Report and have also 
been reproduced in a consolidated form in Appendix to the Report. 

NEW DELHI; 

Apri/2S0.?8~ _______ _ 
Vaisakha 5, /9/1 (S) 

ASUTOSH LAW 

Chairman, 
n"'slimafes COn/mittee. 



.. ' CHAPTER I 

ORGANISATIONAL SET-UP 

A. Aims and Objec/il'es 

- 1.1 The Films Division is the central film producing organ~atjol\ of -the 
Government of India under the Ministry of Information and Broadcastin,. Its 
role pertains mainly to projecting schemes and plans relating to nation-building 
efforts and recording events for documentation of the mar<'h of time fN the 
posterity. 

1.2 According to a note furni5hfd by tt.eMinistry, t1:c main ailr.sar.d 
objectives of the Films Division are as under :-

(i) educating and motivating the people towards enlisting their acti.ve 
support and participation in the implementation of national 
programme. 

(ii) projecting the image of the land, the people and tl~e heritage of India 
for international appreciation. (In order to achieve this objective 
the External Publicity Division of the Ministry of External Affairs 
selects suitable films from Films Division and distributes them to all 
the Indian Missions abroad). 

(iii) Fostering the growth of the documentary film mO\ement--an immense 
significance to India in the field of national information, communica­
tion and integration which is achieved by harnessing the energies 
and talents from all over the country I for prcduction of documentary 
films. 

B. Organisational Set-up 

1.3 As per the note submitted by the Ministry, the organi~ation of the 
Films Division can be broadly divided into three wings, ~·iz. 

(I) Production Wing; 

(2) Administration Wing: 
. ',; 

. (3r DittributioaWing. 
. . "- "~ 
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1.4 Each of these wings has units and sections functioning under it. 
The FUms Division is headed by a Chief Producer. The various units and 
sections under the above mentioned Wings include: 

(i) Productiol/ :·-According to. the. !dinistry, produclion of document 
a rise is carried out in the following two ways : 

(a) The Films Division produces throu.h its own directors and 
producers most of the films in the annual production schedule. 

The documentaries range in theme and topiC from agriculture to art and 
architecture; industry to the international scene, from food to festivals; health­
care to housing; science and technology to sports; from trade and conuncrce, 
transJ)Ort,.tribal welfare to community development and co-operation-in short 
in all directions of human activity and endeavour, 

. ; 

(b) NormaUy, the Films Division reserves some films for allotment to 
independent film makers in variolls centres to encourage individual talent and. 
thus, promote documentary film mov.:ment in the country. 

1.5 Ask.ed as to what was the method adopted for getting films produced 
by independent producers, the Ministry has stated that it has delegated power 
to the Chief Producer to as!\ign production of films to independent producers 
in the following manner : 

(i) By inviting general tender from the independent producers on the 
approved panel of the Films Division; 

(ii) By limited tender in the .case of selected films; 

(iii) On negotiation basis, w~ere subject requires specialised handling. 

The Chief Producer while execllting these responsibilities is assisted by a 
Committee consisting of : 

1. Chairman, Central Board of film Certification, Bombay. 

2. Managing Director, National Film Development Corporation, 
Bombay 

3. Joint Chief Producer 

4. Producer-in-charge of independent produ~~ers 

5. Internal Financial Advisor 

6. Deputy Director (Costs) 

7. A lSistant Administrative Officer-in-Charge of FDP Section. 

In case of assignment of films on negotiation basis, the power to take a 
decision hal been vested with the Chief Producer. He is assiatedlty the 
Producer-in-Charge of outside productions. 
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(i) ,Neil's Magazil/"s , 

'1.6' , The Newsreel Wing isheaded by a joint Chief Prcducer, assisted, by 
severa} directors, newsreel officers and assistant ntwsreel officers-formiDl' a 
network embracing main cities and towns, including State and Union Territory 
capitals. The material collec~ed goes into the making of' the fortnightly"new~ 
magazines and also in the compilntion of archival material. 

ii) Cartoon Film,~ 

The Cartoon Film Unit, formed at the Films Divisionheadquarrersjn 
) 957,has gained individual distinction through a steady output of an.mittt~n 
films. The Unit also prepares animation sequences for the documentaries and 
newsmagazines and is now equipped for production of puppet films. . ' , , 

(iii) Commentary Section 

The Section looks after th~ dubbing of fi.lm~ and news maga7ines iriio'14 
lndian languages from basic version (English or Hindi), Whel:C\er required, 
films are also dubbed in foreign languages. 

(iv) Supporting Wing.\' 

The Camera Section. fully equipped with needed alccssories, meets 
production requirements with a well-designed studio and pl'eview theatres. 

Recording theatres for sound, commentary and music, along with re­
recording theatres, look after the audio-side of production. 

The Film Library preserves negatives and prints ali alw unu~td material in 
fine condition, with a ready reference record. 

The Music Department has in stock a vast collection and updates its 
store-house with fresh recordings. 

Laboratory Supervisors and maintenance section complete tbe complement 
of the services of the supporting wings on the production side. 

(v) Production Unit-New Delhi : 

1. 7 The New Delhi Unit of the Films Division produces instructional and 
motivational films for the Ministry of Food and Agriculture and for the Depart: 
ment of Family Planning. 

The Defence Film Wing of the Films Division attends solely. to the 
demands o( production of defence training films. 
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The New Delhi Unit of the Films Division is equipped with an auditorium­
c~m:-ftlm library. a preview theatre, a sound recording theatr.e and black and 
~hite films pr~sing laboratory. . .. 

16 MM RWQ/ or;entedjilms : 

1.8 Towards the end of the Sixth Five Year Plan the Films Division set 
up its regional centres in Calcutta and Bangalore for the production of rural 
oriented fcaturcttcs in 16 rom of around an hour's duration. These films revolve 
around a story-line for spreading messages on national issues of concern such 
as family-welfare, evils of dowry, bonded labour, untouchability and the li.ke. 

: .. 

1.9 In a subsequent note, the Ministry has stated that there is no pro­
posal to open more regional centres in the 7th Plan. Both. the Regional 
Production Centres at Calcutta and Bangalore have been partially equipped 
witb the inl'rastructure like cameras, editing machines and Recording facilities. 
The facilities will be augmented during the VIII Plan period. 

1.10 (ii) Th:: Administration Wing, including the cost-accounting section, 
provides the necessary facilities for personnel, factory management, stores and 
equipment. 

(iii) DiSlribution Willg 

1.11 The Distribution Wing of the Films Division plans its spread of 
branch offices in the ratio of one branch to 1,500 cinema houses. With the 
steady growth of theatres and touring cinemas, the distribution wing h;ts also 
expanded to contain at present 10 branch offices-Bombay, Nagpur, Lucknow. 
Calcutta. Madras, Hydcrabad, Vijaya wads, Bangalore, Madurai and Trivand­
rum, with two more branch offices marking further expansion in distribution 
reach. The growth of exhibition outlets for the Films Division on the theatre 

circuit can be estimated by the rise in the number of cinema houses and 
touring cinemas from 3,348 in 1952 to 13,183 in 1988. 

Theatrical and non-theatrical 

1.12 Inside the country, the distribution can be classified as theatrical 
and non-theatrical. Every week 906 prints in 15 languages are scheduled for 
release in the theatres. Under the non-theatrical distribution, Films Division 
supplied around 20,000 prints of the films to the mobile units of the Central and 
State Governments annually. 

1.13 A Ta')l.: indicating the different categories of employees in the 
various \Vinas of t: c Film Division, their sanctioned strength actual strength 
(u on 20.2.89). as :"urnhhed by the Ministry is given below :-
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Name Group Officers Group otIi.cers Group 'c' Group'D' 
of 'A' Actua~ 'B' Actual -----

Wing Sanc- Strength Sane- ' Strength Sane- Actual Sanc- Actual 
tioned. tioned tioned Strength tioned Strength 
Strength Strength Strength Strength 

Pro- 58 40 132* 99@ 288 197 110 87 
duction 
Wing 

Distri- 12 10 2'41 220 126 95 
bution 
Wing 

Adminis- 7 3 27 23 225 J9J ]03 80 
tration 
Wing 

Total: 66 43 17] 132 754 608 339 262 

*Includes 20 staff Artists such as Commentary Speakers, Musicians, &; Title Artists. 
@Includes 19 staWartists. 

1.14 From the above statement it may be seen that the shortage in staff 
strength is more pronounced in Production Wing. Asked about the reasons for 
shortage of staff in Films Division in general, and vacancies of 18 Group 'A' 
officers (Total 58), 33 Group 'B' officers (Total J 32), 91 Group 'C' oflicers 
(Total 288) and 23 Group '0' officers (Total 110) in Production Wing in parti­
cular, the Ministry has stated that major factors contributing to the shortage of 
staft' in Production Wing are as under :--

(i) The vacancies in Films Division could not be filled because of (a) a 
general ban on filling up of vacant posts imposed by the Govt. w.e.f. 
1.1.84 and (b) the review of the activities of Films Division under­
taken by the Ministry at the instance of Cabinet Secretariat. After 
the completion of the review exercise culminating with the abolition 
of 90 posts w.e.f. '1.1.88, the ban was lifted. 

(ii) Out of the totah-acant posts of 18 Group 'A' 32 (not 33) Group 'B' 
anel 91 Group 'C' posts, 8 posts of Group 'A' Officers, 14 post'i of 
Group 'B' officers and 30 posts of Group 'C' officers belong to 
Regional Production Centres at Calcutta Il11d Bangalore. These posts 
remained vacant as the continuance or otherwise of Regional Produc­
tion·E:entres at Calcutta and·Bangalore was under consideration of 
the Government. It was only recently i.e. in March, 1989 that 



6 

Government finally dcc~4.e(l to contil!~e tllese Centres.! ... __ Act.ion ~Q. fill . 
these posts has been initiated. 

fiji) Tn r~gard to. ,two post!> of group 'A' officers, 1 post of Group,S" 
Officer and 4 posts of Group 'C' officers in Production Wina. of the 
Agricultural Unit. the. ban is still in operation as the Ministry of 
Agriculture has not yet cQmpl~ted th.e, .r~view. ,of,tlle . f.~!1c:tiol\ing of 
this unit as they were required to do at the end or 1987-88. 

I. J 5 Asked whether the staff strength was in proportion to the work­
load. and if not, what steps were being taken to augment it, the Ministryhas 
stated that the sanctioned strength is in proportion to the work load. However, 
the~trength is augmen'ted by hiring people from outside on job basis. Whenever 
it is not possible to get the manpower on ad-hoc basis, vacancies exist. 

1.16 Aliked further about the norms lixed in this regard and whether they 
we're considered adequate, the Ministry has stated that specific work norms Were 
laid down by the Staff Inspection Unit of the Ministry of Finance in the year 
1972 in respect of a few areas like Directorial Unit (Producers, Directors, 
Deputy Directors), Cameramen (Photography). Commentary Writing/Speaking/ 
Recording. In all other cases. Staff Strength was determined on the basis of 
work-load. span of control andge.neral work norms prescribed by the Staff 
Inspection Unit. For the present work-load the existing staff is adequate. 

1.17 About the action taken/being taken to fill-up the vacancies. the 
Ministry has stated that during the last one month 16 posts have been filled in 
Production Wing A detailed statement furnished by the Ministry in this regard 
is placed at Annexure I of the Report. 

US When asked as to what elTect the short<lge of man-power was having 
on the working of Films Division. the Ministry has stated that quality of pro­
duction has not been affected because it is ensured that talent is hired from the­
open market. However. sometimes this process results in delay in the comple­
tion or the project. 

Asked about the criteria of selection of technical staff on ad-hoc basis and 
also about the requirement of technical and other staff on ad hoc has is, the­
Ministry has replied that freelance technicians such as Commentary Writers. 
Commentary Speakers, Artists etc. are engaged on ad· hoc basis per-fit.n assign­
ment or at time, per-day assignment. These categories of technicians are not 
available on the sanctioned strength of Films Division. The Division maintains. 
regular punels of these technicians and the selection of individuals, for placing 
on the panel is done by the duly constituted committ~. The Committee also­
includes outside members eminent in their specific fields. 

It·has been further stated that occassionally, the work of script writing. 
direction and photography of films on per-film basis, is also given to <,utsiden. 
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A regular panel of such qualified and experienced technicians is maintained. 
Such assignments are given either in taMS where the outside technician is a 
specialist on that particular subject or when our own staff is busy and is not 
available for the assignment, or thq. post is V8qlnt. EXI.'Cpt Defence subjects 
which are c1assified in nature. assignments for all other subjects arc givcn to 
freelancc technicians whenever required. 

1.19 The Committee notetlaat tbe Films Dlvislo8 Is engaged in the work of 
educating and motivating the people for enllstiDg their support and participation ia 
die implementation of national programmes, projecting the image of the land. tile 
people and the heritage of ladia. and Illso fostering the growth of documentary 
til. MBvemeat ia tbe COlIDtry. For adtievement of the aforesaid objectives. it Is 
essential that tbe Films Division bas aa ellideat and mBdera iafrastructurc. TIlt 
Committee, bowever, Dote tbat tbe }'ilms Divisioft, wbich bali been divided iato threr 
WiDgs. viz; Production Wing, Admiaistration Wing and lite Distribution WI .. g, ba" 
not heeD fully equipped 3S such. Tbe r~gional centres of the Film .. Division in 
Calcutta and Bangalore set up (or the productioa of rural-oriented featurettes, 
are stated to be partially equipped with tbe iDfra*uctUJ'e like cameras, editing 
macbines and recordioa facilities. The Ministry bas stated tbat the facilities will 
be augmented during the VU Plao period. The Committee desire tbat Ministry 
sbould assess the extent of inadequacy of infrastructure in these centres and take 
appropriate measures to strenltheo tbem. The Minh.try should also explore tbe 
feasibility of setting lip of more regional centres In the country for pl'oductlon of 
rural oriented films. 

1.20 The Committee note with dismay tbe wide disparities between the 
sanctioned and actual litrength of officers in respect of Group 'A'. • 0'. 'C' & • O· 
categories in three Wings of the Films Division. The Committee feel that due to 
shortage of manpOlnr, It may not be possible for the Films Division to discharge 
its fuoctions. The major factor contrlbutlnl to the sbortage of stall' in Produc­
tion Wing is stated to be the general ban imposed by the Goverament on filling up 
of vacant posts. 

1.21 The COlluRittee find tbat 8 posts of Group 'A' oOicers, 14 posts of 
Group '8' otlicen aod JO posts of Group 'C' officers could not be filled up as tile 
contlauance or otherwise ... Regieaal ProduetioD C.tres at Calcutta ... 
Baagalore remaiaed under consideration of the Go,·ernment till March. J 989 
wbeD it was ftaaUy decid.,.. to coatiDue with these Ceotres. Tbe Committee 
4eprecate the UDusual delay In dedcllllg the issue. The CODUDittee deplore tile 
lackadaisical attitude of the Mlaistry in dealing with this Issue of Important nature 
aM desire dlat tbe Ministry should take urgot steps to fill up the \'acancies at 
the Kepoal Centres. 



CHAPTER II 

P~ODUCTION 

2.1 The Committee have been informed that the primary responsibility 
of the Films Division is to produce and distribute.films of 8(;ientific, educational, 
MJ£ia.1 and . cultural value for purposes of iaformation, . education and 
motivation. 

: ,. 2.2 When asked to dilate further in this regard, the Ministry has stated. 
that the Films Division is responsible for :-

'(i) Production of documentaries (Jive action and cartoon) which range in 
theme and topic from agriculture to art and architecture; industry to­
the international scene; from food to festivals, health-care to housing, 
science and technology to sports, from trade and commerce, transport, 
tribal welfare to community development and cooperation in short in 
a11 directions of human activity and eneavour; 

(ii) production of newsreel which underwent a change in format in 
1984-85 and became a fort-nightly news magazine. News Magazines 
concentrate on compact coverages of major topics relating to current 
affairs; 

.. 
(iii) production of 16 mm featurettes specially designed for rural audience; 

(iv) Regulating distribution of applOved· films of specified length not 
exceeding 20 minutes duration, 

2.3 About the exclusive and concurrent responsibility of the Ministry in 
regard to Film .. Division, it has been stated that the Films Division is one of 
the Media Unit under the administrative control. The Ministry discharges·the­
following functions in administering this Media Unit :-

(i) Laying down of broad poQcy guidelines for do~umenlary film pro-
duction; ." . ~:-' , ., . 

(ii) Ensuring that these guidelines are adhered to; 

(iii) providing necessary administrative and infrastructural support for the 
Division in carrying out its obligations and responsibilities; 

8 
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(iv) Establishing (,o-ordination with other Media Units of the Ministry of 
Information and Broadcaatmg. Ministries and Public Sector Organi­
sations of the Government of India. 

2.4 When asked to elaborate the guidelir.cs for production of docu­
mentaries and new magazines. the Ministry has stated that broadly these are as 
follows :-

(i) The news magazines should present a pictorial and in-depth review of 
current events in a factual and objective manner. 

(jj) The news magazines should avoid featuring events or presenting them 
in a way that may: 

<a> embarrass relations of the Gonmment of India with foreign 
countries. 

(b) Encourage liguisfic 01 regional fanaticism or Untouchability. 

(c) Create discord. ill-feeling, hatred and enmity between different 
classes of people. 

(d) Promotc disorder or violence or breach of law or public tranquil­
lity. 

(e) Activities of recognised political parties are covered objecti\'ely. 

(h) Demonstrations and agitations with news value are reflected and 
presented in a cool and objective manner. 

2.5 As per the information submitted by the Ministry several studies 
conducted by different agencies to evaluate various aspects of films and news 
reels prodlJced by the Films Division have indicated that the FiJms!Newsreels 
suffer from several drawbacks. Some of these are mentioned below :_ 

I. The audience feel in good proportions that most of these films are 
nothing but propaganda. 

2. Newsreels need a more lively and fresh approach in treatment and 
presentation of routine events. 

3. Too much information is packed in the form of facts and figures due 
to which problems in perception and comprehension arise. 

4. Some times the film information ;s too theoretical to ha\'e any percep-
tible impact . 
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S. Visual presentation of a particular commentary might have failed to 
convey coherently the intended message because the words were not 
correlated to the pictures. Dubbing might not have been exact. Low 
comprehension due to commentary being fast or interpressed with 
uncommon words. 

6. Though the documentary films can have a marked effect in changing 
attitudes and diffusing purposeful messages among the rural masscs in 
the country, the frequency of screening of films in rural areas is 
extremely low. 

7. Lack. of various approaches for conveying the same message in 
different areas. 

8. Short duration of films necessitates screening of five or more films in 
each show, resulting in crowing of messages and reduction compre­
hension. 

9. Lack. of reorientation of the production process to cater to the needs 
of specific areas rather than the country as whole. 

JO. Lack of repeated screening to effect a change in attitude or to 
motivate rural illiterates to adopt innovations. 

1]. Lack. of continuous assessment of films produced by Films Division. 

26 Asked if besides the control jurisdiction of the Ministry, were there 
any other institutional safeguards to keep a check on the Films Division, the 
Ministry has stated that all the documentaries and news magazines produced by 
Films Division for public e"hibitia:t arc subject to the approval of the Central 
Board of Film Certification (CBFC). Besides, these are also subject to approval 
by the film Advisory Board (FAD) under the provisions of the Cinematograph 

Act, 1952. These two serve as institutional safeguards for carrying out the 
general policy normS in respect of production of documentaries/news magazines 
and to ensure against their misuse. 

2.7 The Minisiry, when asked about the parameters to which it adheres 
to while laying down policy guidelines and when were they framed, has stated 
that the main parameters to which the Ministry adheres to while laying down 

broad policv guidelines for production of documentary films, are the very basic 
needs for which the Films Division was created forty years age and which are 

relevant today also. These needs arc : 

1. To bring about enlightened participation in the affairs of the nation: 
objective appreciation of facta, events and personalities through the 

dynamic medium of documentary films. 

2. To project an objective image of the country. 
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3. To assist the gtowth and development of documentary films as a 
medium of education and communication. 

2.8. Asked further if there had been a review of these guidelines, and if 
so with what results, the Ministry has started that from time to time reviews 
have been done. As a result of one such review in 1983 the format and the 
periodicity of the 'Indian News Review' was changed. In 1984 newsreel was 
substituted by newsmagazine. 

The other major change introduced in the year J984 was the reduction in 
the number of groups for release of Films Division films. Earlier the Films 
Division used to release two documentaries and one Newsreel every week in 
the theatres grouped in three circuits. With a view to giving wider exposure to 
every individual film (documentary or News Magazine), the Films Division 
started releasing only one film (Documentary or News Magazine, alternately) 
every week. This resulted in reduction of the number of documentaries and 
News Magazines produced fdr theatrical release very year. i.e. the number of 
News Magazines came down from 52 to 26 and the number of documentaries 
came down from 104 to 26. 

2.9 Asked as to how the Ministry ensured adherence to these guidelines, 
it has been stated that in order to ensure adherence to the guidelines, the cri­
teria fixed by the Ministry are as foJlows :-

(i) Before a film is taken up for production it has to be included in tho 
production programme of the Films Division for the particular year 
with the approval of the Ministry. The Chief Producer is also autho­
rised production of fifteen number of films in his discretion, but tho 
Ministry has to be kept informed about the inclusion of such films 
in the annual production programmes. 

(ii) Films Division has to keep the Ministry informed about their release 
schedule of films (documentary or newsmagazine) every week. 

(iii) By the end of every month the Films Division has to submit a state­
ment giving details of films produced/released during the month, 
awards or any recognition received, revenue earned or any other 
achievements during the month. 

2.10 Asked about the criteria for selection of themes for the films, the 
Ministry has stated that whenever requests/suggestions are received from the 
Ministeries/Depal tments of the Government of India or by various organisa­
tions (Government and Public Sector) for production of films, auch requesta' 
auggestions are throughly scrutinized and only when found suitablel worthwhile 
are accepted on the production programme of the Films Division with tho 
approval of the Ministry. 
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The Chief Producer (Head of the organisation) is also authorised by the 
Government to undertake production of short films upto 15 fLlms in a year on 
8ubjects of topical and human interest, by keeping the Minhtry duly informed. 

2.11 The Ministry, when a"ked about the procedure and mechanism 
prescribed for making estimates for each of the film projects, has stated that 
whenever a film is proposed to be included in the production programme and 
the sponsors seek information regarding the cost, the same is estimated on the 
basis of statistical indices of cost of production per metre built up from palt 
performance duly modified for known variable factors. 

2.12 The films are produced by Films Division in the following two. 
ways ;-

(i) In House: through regular employees of the Films Division and 
through some technical staff engaged on ad-hoc h~sjs for pal1icular 
films. 

(ii) Through outside agencies on contract basis for each film. 

I. In House: 

As soon as a film is assigned to the departmental officer, the requirements 
of man-hours in difference Departments, expenditure on various items like raw­
stock, facilities, travel expenses, material required for shooting etc. is worked 
out and a rough estimate is prepared. This is prepared by the Ditector and 
Producer of the Film an<l scrutinised by the Internal Financial Advisor and 
Joint Chief Producer before undertakinJ production. In exceptional cases 
where there is a po,\sibility of exceeding the usually norms, such cases arc put 
up before the Chief Producer. 

n. Throllgh Outside Agencies: 

Th'.! following procedure is observed for assignment of films to indepen­
dent producers : 

(a) For subjects which do not require specialised handling, tenders are 
invited from all producers on the panel. 

(b) For subjects which are intricate and require specialised handling, 
tenders are invited from a few &elected Producers in the panel. (Not 
less than 5 and not more than 10 except in case of animaton films 
where the minimum is lower). 

In u.e first two categories, quotatioDs are invited from the producers OD 
the approved panel of Films Division giving a brief write-up/Line of approach 
on the subjcct matter of the film. The Independent producer tum lubmita a 
treatment of the film along with estimated cost of production. Thereafter, tho 
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Tender Committee consisting of ienior tcchnical officoR and the Internal finan­
cial Advisor examines the treatment of the film for its thematic content and 
imaginative approach and the reasonableness of the budget estimated to achieve 
the desired goal. After this exercise the proposal is put up to the Chief Pro­
ducer for approval and issue of the assignment letter. 

(c) In special circumstances films are assigned on negotiation basis to Ii 

selected Producer whether in the panel or not, keeping in view his 
aptitude, IItanding, etc. 

2.13 Asked about the reasons for alloting some films to outside produ­
cer:; the Ministry has stated that one of the aims and objectives of tbe Filma 
Division is to help tbe growth and development of documentary film movement 
in the country. In order to fulfil this objective, the Films Division, on a 
regular basis, assigns some films to independent film-makers every year. 

2.14 Asked if outside P:lrties are hired to produce films on behalf of the 
Films Division, the Ministry has stated that in addition to outright assignment 
of films to independent film makers, the Films Division also engagC8 lome 
independent technicians (Directors, Cameraman, Writers etc.) on ad-hoc basil 
for a particular assignment. Their remuneration is paid according to tbe rates 
approved by the Ministry. 

2.15. The number of film .. produced by the Films Division through its 
own inhouse facilities and through outside agencies on contract basis are as 
follows :-

Year of 
Producti()n 

\985-86 

1986-87 

1987-88 

Number of films 
produced through 
independent pro­
ducers 

29 

25 

31 

Films produced 
through inhouse 
staff and facilities. 

73 

85 

383 
(inclusive of331 quickies on 
Family Welfare). 

By and large the inhouse production compares favourably with production 
by Independent Film. Makers. 

In certain categories of films such as films on agriCUlture, animation, and 
family welfare trainina films, Films Division bas gained specialization. 

No specific study has been carried out about the relative impact of films 
produced by outsider, and, in-house producers of tbe Films Division. How­
ever during the past three years while films produced through independent pro-
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ducers have won 8 national awards, inhouse productions of Films Division 
have won 15 national awards. 

2.16. About the comparative cost analysis of films produced by the Filma 
Division and outside producers, the Ministry have stated that the Films Divis­
ion produces films both through its in-bouse facilities and through assignement 
to outside independent producers. 

Films Division is having a regular costing system. Under the costing 
system the cost of production upto basic version of each film produced through 
in-house facilities is determined on the basis of actual input factors like deploy­
ment of production personnel of each production department, direct expenses 
like travelling expenses of production units, professional payments etc. and 
consumption of raw stock and processing charges, etc. Overhead charges OD 

accounts of production administration and general administration are recovered 
in proportion of input hours of production personnel. 

2.17 Cost of production of films through outside producers is based on 
actual payments agreed to with the outside producen. Cost of supervision by 
Films Division is added at a rate per metre arrived at from year to year on 
costing principles. 

Average costs of production per metre under 
1984-85 are given below :-

Category Average cost in 

35mmB&W 
35mm Colour 

Films Division 
Rs. 

349.58 
457.59 

the two main categor!Cs for 

Rupees per metre 
outside producer 

Rs. 
211.20 
450.33 

---------------------------------These figures are statistical averages based on the total cost of production 
and total length of production undet each category in respect of films completed 
during 1984-85 and are incorporated in the Performance Budget of the Ministry 
for 1987-88. Figures for subsequent years are under compilation. 

2.] 8 The statistical averages taken by themselves are likely to be mis­
leading. Cost of production ot films can vary widely depending on various 
factors like length of the film, theme. treatment, requirements of sync shooting, 
shooting days, number of locations, characters, songs, dance scenes etc. One 
of the reasons for the wide variation in the figures of average cost under 35mm 
B&.W is the limited number of production through outside producers (4 films) 
on comparatively plain themes and inclusion of some films on specialised topics 
in the production by the Films Division. 

2.19 An attempt has been made to identify' some pairs of films by Films 
Division and through outside producers which are comparable from the point 
of view of theme, treatment etc. Details of title, length, cost etc. of such films 
are given in the ~tatement given below. It may be seen that costs of production 
of Films Division's production are generally quite favourable. 
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2.20 Asked about the machinery available with the Ministry to monitor 
the films prod\lced so as to ensure the compliance Of guid~lines, the Ministry 
has stated that under Pre-Production Monitoring, Themes/subjects are appro­
ved by the Ministry of Information and Broadcasting or the sponsoring agen­
cies/Ministries. Th, script is approved by the sponsoring agencies through 
a Consultant/Subject matter specialist appointed for this purpo~. Even after the 
film is shot, the rough-cuts are previewed by the Consultants/Specialists before 
making the final print. 

As regards the post-production monitoring, the Ministry has stated that 
immediately after the completion, the documentary/news magazine is subjected 
to certification by the Central Board of Film Certification and approved by the 
Film Advisory Board for exhibition in theatrical cifcuits. This is one channel 
of monitoring to ensure proper implementation of policy guidelines. 

2.21 Asked whether any committee/working group had been appointed 
to examine the working of the Films Division, the Ministry has stated that no 
Committee/Working Group has been appointed to examine the working of 
Films Divillion during recent years. However, in 1986, an Expert Group· was 
set up under the Chairmanship of Shri V. S. Jafa, the then Joint Secretary 
(Films), Ministry of Information and Broadcasting, to evaluate the usefulness of 
the work of two Production Units based in Delhi for production of films 
on Agricultural and Family Welfare themes. 

2.22 About the role of the Division in the context of social problems 
like population control etc. the Ministry has stated that the Films Division 
produces and exhibits films which constitute a vital audio-visual pUblicity 
support for the policies, plans and programmes of the Government for economic 
development and social change. The Films Division has been giving media 
support to Family Welfare Campaign etc. by producing and releasing films on 
these subj:cts. During the year 1987-88 the Division co,ropleted and released 
more than 300 quickies on immunisation/family welfare in a record time of about 
three roonths. Most of these films have also been released in theatrical circuits. 
Similarly, Films on Family Welfare are taken up for production on subjects 
suggested/approved by the Ministry of Health and Family Welfare, and the 
scripts/rough-cuts arc approved by the nominated consultants of the Ministry. 
Since the documentaries are required to be shown in all cinema theatres inclu­
ding to the touring cinemas and the 16 mm mobile units of the Central and State 
Government Departments, large segments of the population particularly the 
rural population is exposed to these films which otherwise would not be avail­
able to them through any other source. 

2.23 Asked how did the Films Division establish coordination with other 
media units and organisations, the Ministry has informed the Committee that 
in ord~ to establish contact/coordination the Films Division circulates copiea 
of the release schedules of films (Documentaries/News Magazines) to all the 
m~dia units of the Ministry of Information and Broadcasting every week. 
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Since the Directorate of Field Publicity IS a significant user of Films 
Di ... ·ision·s documentaries/News Magazines and short feature films for non­
theatrical exhibition in the rural areas, regular shows of such films are organi­
!ted' for them for selection of suitable films. 

In addition, Director, DFr. and Chief Producer, Films Division a long­
with their officers get together to discuss the kind of films suited/required for 
the rural audience. This hell's the Films Division in selection of subjects/themes 
for the film~ for the Directorate of Field Publicity. 

A Committee has been set up by the Ministry to effect coordination in 
the production of protzramrne by Doordarshan, A 11 India Radio, Films Division 
and National Film De"elopment Corporation with the objecthe that interesting 
and educative programmes produced by all India Radio, Films Division and 
National FUm Development Corporation are suitably fitted into the programme 
structure of Doordanhun. The Committee was set up in May, 1988. 

In its first meetiDg, the Committee reviewed the Coordination mechanism 
between these media. Also. a group under the Chairmanship of Secretary, Jet8 
was set up with a view to deciding publicity strategies of the Directorate of' 
Field Publicity and effect necessary coordination between concerned media 
units. The group is named Central Group on Communication Strategies. 
Chief Producer. Films Division is a member of this group. 

2.24 The Ministry, whl!n usked about the categories and number of films 
made each year on an average, has 8tated that the Annual target of production 
of documentary/short films and I1CW<i magazines is about 143. These films can 
be broadly divided into the following five categories :-

(i) (a) documentary films upto a maximum duration C'f 20 Dlinutcs for 
r~lease in cinema I heatres every alternate week and also for 
release through other avenues. 

(b) documentary films of longer length for non-theatrical distribution 
(for release through the mobile units of the Directorate of Field 
Publicity and other Central and State Government Departments, 
for release on Doordarshan and for instructional/educational 
purposes). . 

(c) Animation/cartoon films for release in cinema theatres or for 
release through other avenues. 

(ii) (a) News Magazines upto a maximum duration of 20 minutes for 
release in cinema theatres every alternate week. 

(b) Featurettes upto a maximum duration of 90 minutes (or rolease 
through the mobile units of the Directorate of Field Publicity 
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and other Central and State Government Departments and also 
on Doordarshan. 

2.25 About the number of films in each category produced every )eac. 
the Ministry has stated that every year 26 documentar ies are produced and 
released in the cinema theatres, one every alternate week. The languages in 
which these films are produced and released are: English. Hindi, Tamil, Telgu, 
Kannada, Malayalam, Bengali, Assamese. Oriya, Punjabi, Kashmiri, Urdu, 
Sirtdhi, Marathi and Gujarati. Similarly 7S documentaries are produced and 
released in the languages specified by the sponsoring authorities in non-theatri­
cal circuits. Be1lides 16 featurettes are produced and released in the languages! 
dialects of the E'l'ltcrn a'ld S:luthern Regions of the country. 

Every year like documentaries, 26 News Magazines are produced and re1e-
used in 15 langu:1ges in the cinema theatres every alternate week. .. 

2.26 Regarding Family Welfare film production unit, the Ministry has 
stated that the Department of Family Welfare earlier had a Film Production 
Unit of its own located in Red Cross Building. The Unit was equipped to pro­
duce some news items and T.V. coverages. Since the requirement of motiva­
tional films was quite large the Department of Family Welfare decided in St!P­
tember, 1979 to hand over this Unit to Films Division, alongwith all its slatf 
(4 officials in different P;)sts), eq ~ipn!nt a'ld accomm odation sO that the Films 
Division could expand it and produce more motivational films on Family Wel­
fare subject§. The Unit was physically handed over in December, 1 'J79. 
Quite a few items of equipment were in non-working condition or virtually junk. 
The scheme for expansion of the Unit with an annual target of 24 reels (to he 
achieved in a phased manner) wa!> approved by the Department of Family Wel­
fare in May, 1980 with an outlay of Rs. 97 lakhs for remaining 3 years of the 
Sixth Five Year Plan ... The Ministry of Information and Broadcasting Mtnl~tion­
ed ,n all 46 posts in various categories including 4 posts for absorbing the staff 
transferred by the D!partment of Family Welfare. Subsequently, the Internal 
Work Study Unit of the Ministry abolished two posts, bringing down the sam;­
tioned strength to 44 po~ts. Of this, 13 posts are presently lying vacant (some 
of these are key posts) which the Unit has not been able to fill up hecau",c of 
the present Government ban on recruitment. 

2.27 It has been further stated that some of the items of the equ.ipment. 
which were initially received in non-working condition or virtually in the ~hape 
of junk, were repaired by Films Division, Maintenance staff and put to use. 
The items which could not retrieved have been earmarked for condemnation. 
The Family Welfare Unit is nlturally handicapped for want of good reliable 
cinematographic equipment. To carryon the work of production Film~ Divi­
sion is using equipment available under other schemes. In order to equip tbe 
unit with the desired film production equipment a scheme has been prepared 
which is under consideration between Film~ Division and the Department of 
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Family Welfare. The import of this equipment would invol"e a total cost of 
approximately Rs. 50 lakhs, with a foreign exchange component of roughly 
Rs. 251akhs. 

2.28 As regards vacancies of ) 3 posts out of 44 sanctioned posts. the 
Ministry has stated that out of these 13 posts, 7 posts (2 posts of Director. I 
post of Editor. 2 posts of A!iliistant Editor Grade-I. 1 post each 
of Assistant Editor Grade-II and Unit Manager) had been lying vacant 
right from inception of the scheme and the remaining 6 from subsequent dates. 
After the general ban on recruitment was lifted by the Government and the 
rev jew of the Films Divt;ion posts was carried out ::r.d the Committee of Secre­
taries directed the vacant posts can be filled, the quest;on of fi)Ung up the vacant 
posts was taken up with the concerned authorities and . action for recruitment 
was initiated by the Films Division. The details of action for recruitment 
taken and its stage is given in Annexure 1. Although.the numbtr of \acandes 
under the scheme is still 13 as on date. 4 vacancies reported earlier have since 
been filled bu14 new vacancies have been added due to retirement/promotion of 
earlier incumbents. Action for recruitment in respect of all these 13 vacancies 
is in progress. 

The Film Production Unit achieved the physical target of producing 3 
films (7 reels) and 66 quickies during the year 1987-88 by utilising staff meant 
for other schemes and by using non-directorial staff, such as, Script Writers, 
Chief Cameraman. Chief Editor. Chief Recordists. etc. for direction of films. 

2.29 Asked whether any study was carried out by the Ministry of Infor­
mation and Broadcasting to review the working of the Films Division in recent 
years and the salient conc1usions of this study and steps taken to implement 
the major recommendations. the Ministry has informed the C('mmittee that 
although no formal study as sud, has been carried out in the recent years but as 
a result of inter-action between the Ministry and the Films Division from time 
to time some changes have also taken place in programme format etc. 

One of the most significant recommendations, which was implemented in 
the year 1982. was the concept of short feature films speciaUy designed for the 
rural population of India. This resulted in creation of two regional production 
centres at Calcutta and BangaJore for production of rural based sbort feature 
films in the relional languages of South and East. . These films have proved to 
be very popular with the rural population due to their regional flavour of cul­
ture and language. 

In the year 1986, an Expert Group was appointed by the Ministry of 
Information & Broadcasting to evaluate the utility of the Asric:ultural and 
Family Welfare Film Production Units in the Films Division. While giving 
their views on the general performance, the Committee stated that "the Unit 
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(Agricultural) has generally performed very well. It has produced excellent 
training and instructional films and has won laurels within country and abroad. 
The record of the Unit in winning national and international awards is \cry 
impressive. It ha .. bagged 120 awards since 1970. Even in the rcccnt National 
Film restival or Jnllll, l~s6. lWJ ot' its do;::um!ntary films-"Cash in Cashew 
Cultivation" and "Safety Measures in Handling Agricultural Machinery" have 
won Best Film awards under different categories of films, baggin6 Rajat Kamal 
and cash award of Rs. 10,000/- to Producer and Director of each film. fn 
short the, films are lucid, intelligible, communicate well and are effective", 

Subsequent to the recommendations of the Expert Group, Ministry of 
Health & F41nilj W~lfdre haC! been exerci .. ing close supervision on script and 
treatm'~nt of family w,",lfare themes selected for making films by the Films Divi­
s')n. Family Welfare D"p:u'tment also approves theroughcuts before the tinal 
print is made, 

Family Welfare documentaries1quickies are being regularly shown (In 
O.)ordarshan and by their regional centres as well. 

2.30 The Committee note that the primary responsibility of the Films Ilhi­
sion is prodllctiOD and distribution of films of scientific, educational, social and 
cultural ,'atoe for parplnes of informlltioll, education and moth'atlon. Howe\'er. 
the Committee ftnd that the studies conducted by different agencies indicate that 
the production, of tbe Film, Division are not always up to the expectations in this 
repard. The Committee, therefore, dc .. ire that necessary steps should be taken b) the 
Ministry to qaalitatively improve the production standards so that the a vowed aims 
of information, education. and motivation are fully realised. 

2.31 They also note with dio;may that no scientific study has been carried 
out about the relative impact of film~ produced by the Films Division and outsiders. 
It iii Imperative that a review to a'lsess the impact of documentaril's pro­
duced by the Filml Divi§ioD and outsiders is conducted pi!rlodically with II \ iew to 
know their etrectivene'ls on the commllnity a .. also the shortcomings, if any. This, 
will alio eDible the Filmi Dlvhion to con,tantly impro\'e its perfnrmance. The 
Committee would like to be apprise:l of step .. taken in this regard. 

2.31 The Committee have obServeil that while earlier the Films Dil i....ion 
used to relell~ h,o dDcumeDtariel anti ODe Dewneel every ,week in theatres grouped 
in three circuits, with a view to giving wider exposu~e to every indi\'idual film. it. 
started reieasiDionly one documentary or O>lWS magazine e\'ery week. Thus, thl' 
number of news mapzines and documentaries released annually dropped from 52 
and 104 respectively to 26 each. 

2.33 TIle Committee ba\'c been informed that the abo\'e reduction bas becD 
made to eillJUl'e tbatwider exposure Is gh'en to every individual film (documentary 
or .wSDlaladlle). They hope that copies of such films are produced in suffideot 
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nuDl\ers so 111 to e!l~ure tblt by tb'etim~ tb~tr reieue i .. comltleted in all parts of 
tilt ep_try these do net beeoIne out-dated aDd htve ao relevance, thereby resultiDI 
in total loss of resoareH aDd time or audience. They are of the "Iew that such a 
situation should not be allowed to exi.,t. While increa .. ing the nUlDber of prints 
itt sueb 11m! to be Made, ft seems desirable that at lea~t 01le new, mlo;:aziae anel 
one docDmeutary are released el'ery week so that the contents of aews do not 
boeome out4lted ad audience gets more material of so:io·eZ01l).nic aature, there­
by providiqth ... value-ba~d entertainment. Th:! Committee would like to be 
.,prised of the steps taken In tlris direction. 

2.34 Regarding the criteria for selection of them'!... the Ministry has 
slated tbat tbe ,roponls received are serutin i'Jed thorOllglly ani o:"y suitable 
{Jnes .re accepted for produetioa progum18e. Howel'ar, i •• view of the observa­
tions of the , .. rious study !:roaps regardln,: lack of lively and fres!. approach la 
treatment and presentation of tbemes, the Committee desire that these aspects 
should always be kept in vle~ so that the film'i ~roduce:l are of s~hl relcl'lIRce 
and carry the messs"e in a forthright, interesting and pre~.table WI, which i" 
easily comprehended by the masses. The Committee would like the Ministry to 
~eek belp/advlce of experts in the field of miss Cl)mMUllic ltioll an I take nece"~:1r y 
remedial action accordingly. Constant effuts sb'lllid b ~ m lde to im:>ron.' the 
quality of films which should be brought to the level of professional cxcellt.'nce 
so as t.o make them more lively, loteresting and educative. 

2.35 The Committee note Ihat in 198.-85 tbe average c -st of production 
per metre in case of films made by tbe Films Dh-islon itself and those made by 
outside producers was Rs. 349.58 and Rs. 211.20 respectively for 35 mm Black 
& White Films, and R!I. 457. ~9 and Rs. 450.33 respectively for 3S mm colour 
film... The Ministry has attributed several reasons (like difference in Icngth 
of film. theme. etc.) for wide variation in the fi\!ures of average cost of 
films produced by the Films Division and those produced by outside producers. 
However, as per the figures provided by the Mlolstry with regard to films of the!ie 
two categories having the same set of variables also indicate that g~nerall~· the 
cost of production of Black and White films produced by outside producers is 
on a substantially lower side. The Committee desire the Ministry to go into the 
reasons for these wide ,·ari.tions in tbe cost of productioll of film .. and take neces· 
sary action to make the costs incurred by the Films Division on production of Its 
films comparable with those of outside film producers. 

2.36 The Committee are dismayed to note that the Ministry has done 
precious little to e\'aluate the working of the Films Dlvisiml through a Committee 
or a Workbag Group. They feel that periodical asseument of every Organisation 
is a must i. order to m!lke necessary cbanges to rectify shortcomingsldeficieTlci,'s 
in the system. Tbis is all tbe more important in ca~ of mediI units like the 
Films Division because due to tbe very nature of their W',.rk t.hey arc constantly 
in the glare of public serutlny. Tbe Committee, therefore, desire that II mecha­
nism should be evolved to have periodic assessments of the overall working of the 
Films Division in order to make it more suitable for achieving the goals for which 
it has been established. 
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2.37 The Committee take note of the commendable role of the Films. 
Dh'lslon in dissemination of the messale of family pla.ainl as a means of popa. 
latlon control. The Committee appreciate that the Dhision is p.ayiDI a ,iOMel'­
Ing role in conyeying tbe message of family plaDRing to remote ,aad far flUIlg 
areas, They. however, desire that there is still 11 need for qualitative improve .... t 
ia the films produced by the Division on this subject. While making films for 

irinalpopulation, extra care needs to be taken so that the message reaches tbem 
n a .. interesting and convincing way. InvolvelR:!rat or well known per sonalities 
from different fields such as politics. films, sports. TV serials in the .... kiD& or 
documentaries would go a long way in making the message more presentable to 
rural audience. 



CHAPTER 111 

DISTRlBUTION NETWORK & INFRASTRUCTURE 

3.1 Regarding infrastructure owned/managed by the Films Division for 
production of fil ms and its adequacy, the Committee have been informed that 
the Films Division produces documentary films, news magazines, short films 
througb its own Directors and Producers as well as by independent film makers 
in varions centre$ to.encourage individual talent and thus help promote docu­
mentary film movement in the country. 

The Films Division has got all the required facilities for production and 
distribution of films. These include essential camera, recording, editing and 
re-recording facilities. However, it does not have a Film Proces~ing laboratory 
of its own for processing of its films. There is, however, a small laboratory in 
Delhi which caters to the needs of defence training films which can handle onJy 
processing work of8&W films. 

3.2 About steps being taken by the Ministry to set up a 111m processing 
laboratory for processing of film .. it has been stated that there is no proposal to 
have a colour laboratory in Films Division during the vrr Five Year Plan. 

3.1 Asked further if the Ministry was contemplating at least of creating 
facilities for processing of coloured films in Delhi laboratory, the Ministry bas 
stated that though the need for adding colour facilities in this laboratory has 
been felt, no funds were available for this purpose during the 7th Five Year 
Plan period. 

3.4 The Expert Group set by the Ministry to go into the working of 
Films Division has observed with regards to this aspect as under: 

"Th~ time lag between production of agricultural films and their pr int 
supply to the Directorate of Extension, Ministry of Agriculture is 
unusually long. According to information made available to the 
Group,it normally takes about a year or a year and half before prints 
~e supplied. (including time required) and required for censoring 
of films and dubbing of films in various languages). The main 
reason for this delay is reported to be time taken by private labora­
toties at Bombay or elsewhere whom the work of making prints is 
a~signed ,by ~he Films Division." 
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3.5 Asked whether the Films Division has taken the question of these­
delays with the parties concerned it has been stated that although Films Di"i­
sion has taken up the matter of reducing the time Jag between the production 
of the fibr.s alld print supply with the private laboratories on several occasions 
and at time bas deputed its own officers to have the things expedited, the success 
in reducing the time lag has not really been substantial. In order to cut down 
delays, we have also streamlined tbe proc;edures and have started giving print 
supply work of the Mini!>try of Agriculture both in 16 mm and Super 8 mm to 
only one laboratory so that the delays in transferring of the nesative material, 
including sound negatives, from one laboratory to another is eliminated. How­
evcr, the real solution to the problem lies in having our own laboratory. 

3.6 Askcd what action the Ministry was taking to solve this problem. 
it has heen stated that though earlier there was a proposal to add some addi­
lional equipment in the existing laboratory at Delhi to have colour processing 
fadlity also. For this purpose, we had requested the Ministry of Agriculture 
to provide funds but due to budgetary constraints, the proposal did not come 
through. 

3.7 Asked about the screening network owned and/or utilised by the 
Fi Ims Division, the area and number of people covered by them with particul:tr 
reference to rural/border areas as such far-flung areas as Andaman and Nicobar 
Islands and Lakshadweep, the Ministry has stated that the Films Division does. 
not own any network for its screening of the Films to the public. However, 
the network and exhibition facilities utilised by the Films Division are as 
follo'Ys. 

Under the Cinematograph Rules 0 f the State Governments every cinema 
is granted licence on the condition that the cinema house exhibits in every film 
show an 'approved film' of a length not ex.ceeding 609.60 meters. Taking 
advantage of this facility for the past forty years, Films Division has been 
regularly releasing its documentaries and newsreels every week in all the cinema 
theatres in the country. The number of cinema theatres covered by the Films 
Division in the year 1952-53 was 3,348 and it has risen to 13,183 in the lear 
1987-88. Films Division today releases 906 prints of its film (documentary or 
new!; magazine) in 15 languages every week. These films keep shifting from one 
theatre to the other after being exhibited for one week in each theatre till the 
time that all the 13,]83 theatres in the country are covered. It is estimated 
that these films through the theatres reach an audience ofapproAimately 9 to 
10 crores every week. Out of these, the estimated audience in the border areas 
and such far-flung areas as the Unioa Territorics·of Andaman and Nicobar 
Islands and Lakshadweep js about 5 to 6 lakhs every week. 

As regards non-theatrjcal exhibition of our films, the main sources are the-
16 mm mobile units of the Directorate of Field Publicity (261 units) and 5uch 



other mobile units of the Departments of Central as well as State Governments. 
The namber of such mobile units may run into thousands. On a very roup 
basi~, the audience covered by these units is estimated to be around four to fi:vc 
crore~ every weak. 

In addition to the above channels, the documentary films of the Films 
Division are being shown on the national as well as regional networks of 
Doordarshan. During the year 1987-88 alone' 210 films produced by Films 
Division were relea.sed on Doordarshan. 

The educational institutions and many other social or!;anisation!' all O\'er 
the country borrow films of Films Division from the libraries maintained in 'all 
the tcn Distribution Branch Offices of the· Films Division. 

3.8 It has been further stated that the Films Division is responsible for 
regulating distribution of approved films of specified length not exceeeing20 
min,utes duration to cinema theatres all over the country in accordance wjth the 
Cinema (Regulations) Acts of difl"erent States for compulsory exhibition of 
approved films. 

3.9 Asked whether the Ministry were satisfied with the existing legal 
provisions ·,.ith regard to compulsory exhibition of approved films in the States 
and whether there had been some instances where problems had cropped up due 
to some lacunae in the Acts of some States, the Ministry has stated that there 
has been no problem in providing documentaries to theatres for exhibiting in 
terms of the legal provisions under the Cinematograph Act, 1952, and rules 
made under Cinema (Regulations) Acts of various State Governments. How­
ever, exhibition sector of the Film Industry has been seeking exemption from 
compulsory exhibition of approved films. 

3.10 The main reasons why the Film Industry is seeking such an exemQ­
tion, as brought out in a Study commissioned by the Films Division itself, have 
been as follows :-

). The newsre.:ls are exhi bited in addition to these films. This causes 
resentment among the exhibitors, as theh exhibition time schedule is 
disturbed. It also causes unfavourable attitude among the audiences 
foc these films. This requires the distribution in a coordinated 

maDner and might call for some sorting out of problems with the 
State Governments. 

2. The length of documentarics/nc\\lifcels 'Varies too mU('h and prove6 a 
problem to maintain the time schedule of exhibition when the feature 
films are also lengthy. 



26 

3,11 When asked about tbe arrange~cnts e~isting for showing filrn~ to 
for.:ign ~Ildienco, the Ministry has stated tbat as regards foreign alldience. the 
Blternat· Publicity Divisiol1 of the Ministry of B~ternal Affairs selects FiliP.' 
Division films and distributes their priJ\ts to the Indian Missions abroad. . ' 

I!'ulur( Projects 

3.12 The: Ministry has informed the Committee that at present the 
CGDstrllction if sccGnd phase building at Peddar Road, Bombay~ is undcnv.n:. 
The work schedule as per the Ministry is as follows :' .. ' 

·Sl. Details of work 
No. 

1. Civil works (excluding 
air-conditioning and 
stand by diesel generator 
but including limited 
accoustic treatmen t of 
studios) . 

. 2. Fire fighting. electrical 
IICrvices and diesel 
generator set. 

3. Provision of air-condi­
tioning. 

4. Additional expendi ture 
for accoustic trcatmen t 

of studios. 

Amount 
sanctioned 

(Rs. in laths) 

153.02 

20.49 

65.84 

26.92 

268.27 

Date of Period of 
sanction completion 

after award 
or works 

23.8.83 30 months 

8.10.86 14 months 

15.5.87 18 months 

19.10.88 6 months 

3.13 Asked if "Civil Works" referred to in .column 1 of the above 
statement had since been completed, the Ministry has stated that the work 
at SL No. I was awarded on t 1.10.1984 after obtaining approval of the 
municipal authorities to the construction of the building, the approval ~ould 
be obtained only in Sept., 1984. There was a further delay of about 10 
months due to non-availability of site in use by Films Division (8 months) and 
.appear~ of ~ocky strata at tho site necessitating revision of foundation dcai.gn 
(2 montbJ). The teniporary structures on the site in use had .to be demolished 
to make the site available to the contractor by shifting the· occupants to :llter-



,,27 

native accommodation. The period of completion'of the Civil works: takirig 
into account the above hindrances, works out to February 1988 (Penod ofcom­
pletion being 30 months). As against the above date of completion, the first 
floor' (If t~~ b n ;l,IjT'1: ,.'·~s p~,f'.dcd oyer in May 1987 for occupation and the 

'j-dina'jning portion of the !,uilding was completed functionally f,y Marc'h, : 1988. 
Thus. there was no delay in completion of the building referred to atSI'. No.1 
above, functional areas were constructed according to schedule. External electH­
f'icatio~ and diesel generating set have been provided as per schedule. 

Air conditioning works in the functional areas were awarded in Dccembet, 
1987 on the basis of designs submitted by a private consultant engaged for the 
~o~k. These would be completed by March, 1989. there is no delay in th~~> 

The work of designing accoustic treatment in the studios l.as been iaken 
in hand by a private consultant and tenders are being invited for this work. 
These are expected to be completed by September, 1989. 

The cost of the project has gone up from Rs. 153.02 lakh! m the 6th Plan 
to Rs. 268.27 lakhl> essentially due to sanction of additional works rekrred to 
at SI. Nos. 2 & 3 above and changes in the scope of work relating to accoustic 
treatment referred to at SI. No.4 above. The accoustic treatment being provi­
ded to the studios is of a highly specialised nature. Out of the COlit of Rs. 268.27 
lakhs, an amount of 18.47 lakhs was spent in the 6th Plan and an amount of 
about Rs. 250.00 lakhs is expected to be spent in the 7th Plan. The outlay for 
the scheme for the 7th Plan was raised from Rs. 146.00 lakhs through internal 
adjustments to Rs. 250.00 lakhs. 

3.14 Asked whether Rs. 261<.27 lakhs shown as total sanctioned amount 
had under gone any revisions, the Ministry has stated that this is a continuinl 
scheme from the 6th Plan. SFC had approved this project with a provision of 
Rs. 153.02 lakhs. However, an expenditure of Rs. 18.47 lakhs only was incur­
red during the 6th Plan in respect of the Scheme relating to the construction of 
2nd phase of the Films Division building, the outlay under the 7th Plan has 
gone up from Rs. 146/- lakhs to Rs. 250.00 lakhs. 

3. I 5 About the reasons for gross underutilisation during Sixth Plan the 
Ministry has stated that after sanction of the estimates of Rs. 1.53 crores in 
March 1983, immediate action was taken to prepare the detailed estimates and 
call of tenders. Parallel action was taken to submit the plans to Bombay 
Municipal Corporation and Chief Fire Officer. The approval of plans by 
Bombay Municipal Corporation was, however, received in September, 1984 and 
the work was awarded in October, 1984. The approval fr()m the Chief Fire 
Officer was obtained in February, 1985. Parallel r.(ti(>n '" lS tr.hn to IIhift the 
staff occupying the temporary str\lcture~ existing on the site elsewhere before 
takling up the physical execution. Theref()r(', only the preljminary building 
'Cortstruetion work eould be unc!ertakenbefC're March, J985 i.e. by the end of 
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6th Five Year Plan. This resulted in an expenditure only of Rs. 18.4 7 lakh~ in 
the 6th Five Year Plan. 

3.16 As regards the revision of outlay for construction of second pha6c of 
Filmi Division building, the Mll\istry, in a subsequent note, has stated that 
there was a provision of Rs. 146.00 lakhs for this project during the 7th plan. 
However, this outlay was revised, keeping in view the need to provide AIC arrange­
ments in the building. It was also ne;e,sary to provide fire alarm and five fighting 
system a mandatory-requirement in the building. Subsequently, special !1\:cou­
tic conditioQs were also required to be created for the studios to be set up in the 
building. There was a.1l e~calation in the cost in respect of electrical work~ and 
power supply arrangements. It also became necessary to provide stand by 
diesel generating sets. rn the circum§tances the cost of the project went upto 
R'i. 268.27 Ia.kn~ of which ab:>ut Re;. 250.00 lakhs is to be spent in the 7th Five 
Year Plan. 

3.17 Ae;ked as to why provisions for AIC arrangements, fire alarms, fire 
fighting system, special accoustic conditions, etc. were not included in the 
scheme at the time of finalisation of budget allocation, the Ministry has stated 
that a provision of R~. 1.00 cmr..! hld b,en allocated in the 6th Plan for cons­
truction of a new building with 36000 sq. fit. of plinth area for Films Division 
at P!dhr R.nJ, B) n'BY i 1 it'> OJtl.lY of R •. 8.80 crores. CCW, the Construc­
tion agency, however, submitted estimates amounting to Rs. 2.06 crores for 
Government sanction in January 1983. This involved construction of plinth 
area of 45,000 sq. ft. based on the permissible FS[ and the area actually be..:orn­
ing available for construction. The Mlster P Ian of the complex provides for 
construction of 1.16 lakhs sq. ft. ultim:ltely. The estimates were examined and 
it was found that resources of the magnitude of Rs. 2.06 crores would not be 
available in the 6th Plan of the Film~ Division for the project. The scope of 
the project was accordingly revised and diesel generating sets and air-condition­
ing was deleted. It was decided that these item') may be provided in the 7th 
Plan after the super-structure is ready. The estimates of Rs. 1.53 crores was 
sanctioned in March, 1983. Some provision considered necessary at that time 
for fire fighting system and ac::oustic treatment were, however, retained. These 
requirements went up steeply thereafter on account of the mandatory require­
ments stipulated by the Chief Fire Officer and reassessment of accoustics speci­
fication by the Films Division necessitating revision in the cost estimates of the 
project. Requirements of Films Division for sound recording and dubbing 
studios were re-assessed and were revised on the advice of a Consultant keeping 
in view the local conditions at the highly specialised nature of requirements of 
Films Division. In the original estimates, only a nominal provision of Rs. 5.60 
lakhs had been kept in the estim'ltes. On the advice of the Consultant the matter 
was reconsidered and an additional estimate of Rs. 28.92 lakhs has beel' sanc­
tioned for accoustic treatment. 

The cost ofthe project has gone up from Rs. 1.53 crores sanctioned in 
March 1983 to Rs. 2.69 crore~. Expenditure in 7th Plan has gone up from 



lb. J.46 UQrcs to Rs. 2.50 crores. Tile additiQnal expenditure in the 7th Plan is 
boiDI met by intomal adjUltnlCnts. This has been dOQC by deferring or going 
'Slow on the scheme relating to setting up of archives. 

Subsequently, the Ministry has stated that air-conditioning installations 
have been completed and are under testing. 

As regard~ accoustic treatment, detailed designing of specialised accoustic 
treatment has been done and tenders have been invited. The work is likely to 
be awarded in March, 1989. 

3.18 Tbe Committee note tbat the Films DlvisloD does Dot have a Film 
proce ssing laboratory of its own for processlDg of Its films. Tbere is only a small 
laboratory fa Delhi Whkb eaten to the Deed. of defeace traiDlnl 81ms whleh caD 
ha.d1e oDly processing work of B&W Films. The expert group !IIet up by tlte 
Ministry to go into the working of the Alrlculture aad Family Welfare Fil. 
Production Units In tbe FUms Division has observed that the time lag betweeR 
prOduction of agriculturJlI films and their print supply to the Directorate of 
Extension ,,-as unusually long from about 12 to 18 months. This has been mainly 
due to the cousiderable time takeD by the private laboratories to whom the work 
of makiDg prints was assigned by the Films Division. The Committee. therefore, 
feel Ihat iD order to avoid the delays takiDg place iD the supply of prints, the 
Films Division should set up its own coloured laboratory for the processing of 
films with due expedition. 

3.19 While OD the one hand the Ministry says that it is satisfied with the 
existing legal provisions with regard to compulsory exhibition of approved films 
in States, it has also pointed out th.t the exhibition sector of the Films Indu~try 

has been seek inK exemption from compulsory exhibitioD of approved films. The 
Committee feel that the existing arrangements regllTdlnl the screening of films 
supplied by the Films Division needs to be reviewed- They endorse the suggestion 
of the Study Group tb.at the agreement made by the Films Division with the 
exhibitors needs to be re-examined in "iew of general ul1ha.;»py feelings of the 
exhibitors in regard to over-bead charges, paymeDt of local taxes, and security 
deposits In particular. A concession might help the exbibitors to develop. more 
favourable attitude towards these films and lead to better exhibition. 

The Committee have an apprehensioD that news magaziDes and documeD­
taries are not geoenlly ShOWD by the cinema houses aDeI there is • tendency either 
not to sbow them or switch over to feature films after showing a part or it. 
Deterrut steps are indeed called for to stop this undesirable practice which. if 
not clteded. will totally Delates that effort or the Film. Division. State Goyem­
meat ad UnioD Territories Administration should be asked to exercise meticuloWJ 
care in coaductiq prescribed cbecks Ind resort to surprise iMpectioD also to stop 
tbis undesirable practice. 
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3.20 The Committee Dote that there was a proposal· (or ·COlIstructioD of 
Films Dh'i810n Phase II building for l"hffh a sum· of Rs. 1.53 CI'OI'es "as allocated 
during the 6th Plan. The Committee. hon'ever, Dote that the work o( cODStructioD 
of t!Je said building has not been completed so far due to nOD'prol'ision of Air 
conditioning arrangemeDts, Fire Alarm & Fire-fighting System'etc.at 'the OutRt. 
The Committee deplore that the prol'ision (or these arrangemenfswas 1I0t made at 
the time of finalisation of the project and allocation of funds for this purpose, 
"hich has not only led to the delay in the completion of the project. but also in 
the escalation of its cost upto Rs. 268.17 laths as against anoriKinal estimate 
of Rs. 153.02 Illkm.. 

3.21 The Committee have been informed that all the work of constructioD 
of the buildinll; has beeD completed excepting air conditioning which was scheduled 
to be completed by March, 1989 and the aecoustic treatment of two studios, 
whidl is expected to be completed by Sept •• 1989. The COIDDlittee desire that the 
IfU"s Dh'ision should monitor the progress of n'ork regular Jy so that there is no 
further delay in this regard. They would like to be apprised of the further action 
taken in the matter. 



CHAPTER IV 

FlNANCE 

4.1 As regards the 7th Five Year Plan outlay and yearly Plan outlay in 
respect of the Films Division, the Ministry has supplied the foJlowin& 
informatio~ . 

7th Plan outlay of the Films Division is R •. 1400.00 lakhs. 

Annual Outlays 

1985-86 

1986-87 

1987·8~ 

1988-89 

Rs. (in lakhsl 

133.06 

221.27 

295.00 

414.50 

4.2 The information regarding grant-wise and major head-wise annual 
budget and actual expenditure on the Films Division. since the commencement 
of the 7th Plan period is indicated below : 

Demand No. 54-Ministry of Information & Broadcasting 

Major Head 2220-lnfonnation & Publicity 

Major Head 4220-Capital Outlay on Information and Publicity. 
(Rupees in lakhs) 

Year 

Pia. 
1985-86 

1986-87 

1987-88 

1988-89 

NOlI-PI .. 

1985-86 

1986-87 

1987-88 

198(1.89 

Allocation 
(SBG) --
133.06 

221.27. 

295.00 

414.50 

826.03 

915.92 

]022.00 

1022.00 

Actual 
Expenditure 

182.25 

193.38 

232.36 

410.65 (anticipated) 

~2) .79 

1083.7) 

1018.25 

1104.72 (anticipated) 

-------------------------------------
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4.3 About perspective planning it has been stated that the Ministry has­
no Respective Plan so far as Films Division is concerned. Growth and 
development takes place under 5-y,e.r Plans by making allocation for different 
schemes. 

".4 When asked about the sources of Revenue, the Ministry has stated 
that soun:es of revenue of the Films Division are :-

J. Rentals from theatres. 

2. Sale of prints, stock-shots and royalties, etc. 

3. Other receipts such as sale proceeds of waste films, hiring of equip­
ments etc. 

4.5 Revenue earned by the Films Division during last three years is 
indicated below : 

0) Rentals from theatres 

(ii) Sale of prints stock­
shots. royalties etc. 

(iii) Other receipts 

TOTAL: 

1985-86 
.---~--

55,867 

13)97 

1,264 

70,521\ 

1986-87 1987-88 
---- ----

(Rupees in thousands). 
58,583 63,074 

7,844 9,832 

2,025 2,364 

68;452 75;27() 

4.6 About ,the procedure and mechanism of pricing of Films by the­
Films Division, it has been stated that Films Division does not sell ftlms. 
outright to anybody. However, pricing is involved in the following areas 
viz. :-

(i) Sale of copies of films in 35 mm and 16 mm format and in video­
format. 

(ii) Sale of filmic material like stock-shots, sound effects, music, aad' 
recorded speeches with or without visuals. 

(iii) Hiring of Films Division's equipments, personnel and facilities. 

(iv) Sale of rights of films in film/vjdeo format for commercial reJease ill< 
restricted territories. 



Tn respect of items (i), (ii) and (iii) above, it has been mentioned that 
pricing is on the broad and general principle that Films Division wilt charge the 
highest of the following :-

(a) Estimated cost computed on cost accounting basis. 

(b) The approved rates as approved by the Ministry of Information and 
Broadcasting in consultation with the Ministry of Finance. 

(c) Market rates wherever available as ascertained from outsiders. 

These ratCl> are approved generally on annual basis and are reviewc<,t and 
revised whenever found necessary. In respect of item (iv) prices are fixed after 
ascertaining market rl\t1ls generally Prevailing at that time and after negotiation 
with party taking into clccount the quality of the film and its sale value etc. 

4.7 As per tbe information supplied by the Ministry o( In(ormation and 
Broadcasting. the 7th Five Year Plan outlay of the Films Division has been 
Rs. 14crores. In the estimation of the Committee, Rs. 14 crores Is too meape an 
amount to ensure proper (unctioni ng o( such an institution which has a vital role 
itt educatiag and motivating the people t~wardlil ealistilll their active 8Upport &lid 
participation in the implementation of national programmes, projecting tbe image 
o( the land, and fostering the gro\\ th o( documentary 111m movement. They recom­
mend tbat this media unit should be provided with more funds so that It is In a 
position to achieve the lofty goals set for it by the Ministry In an eft'ecth'e manner. 

4.8 The Committee appreciate the revenue earned by the "i1ms Division 
during each of the last three years and hope that the commercial potentialities of 
the films made by the Media Unit. which arc stated to ha,'e "'on a number of 
a .. ards at National and International Film Festivals, would continue to be advanta­
geously exploited in the financial interests of tbe Goverament. 

4.9 The Committee are, of course, aware that films ,OD such themes as 
otional integration, (oreign v.fs of I.dian dignitaries etc. may not be able to 
attract buyers. They, hOll·ever. fee' that there are a variety of other themes such 
as lora and (au.a of tile (Guatry, Its .atural beauty. Iri.eJIOIIl eott-ee industry. 
etc., on which documentary films in colour. if properly made could "DOt only (etch 
elMMlCh reveDft for the Media Unit bat also he). it achieve Its loel8 better. Indeed 
competent explettatloa of IIIICh themes WOIIld enable the Films DiYWon to enhance 
the Imale o( the country and also to attract (orelgn tourist to tbe coutry. 'Chis 
is an area which heeds Immediate exploitation In tbe ,Interest of the "'m5 Division 
as wen as the country. 



CHAPTER V 

INTERNATIONAL PARTICIPATION 

5;) The Ministry has furnished the details of Films Di'ision's 
participation in International/National Film Festivals during the last three \'cars 
as under :-- . 

Year Number of Number of Number of Number of 
Festivals Festivals National International 
for which participated Awards Awards 

invitation received received received 

1986 4S 37 11 33 
1987 48 44 12 9 
1988 43 45 11 13 

5.2 When asked to furnish the details of collaboration in production and 
distribution of films with foreign films media units and programme exchange 
arrans~nts with them, the Ministry has stated that in the recent years. the 
Films Division has undertaken a number of co-productions with foreign 
countries. To name a few are : 

0) "NEHRU"-produced under the Indo-Soviet Cultural Exchange 
Programme. 

Oi) "EQUAL PARTNERS"-lndo·EEC Co-production. 

(iii) "MONOOUA-FRIENDL Y MONGOLIA"-produced under the 
Indo-Mongolian Cultural Exchange Programme. 

(iv) "THE SAGA OF INDIAN IMMIGRATION TO MAURITIUS" 

(v) "ANTONATE CELEBRATIONS-.ISOtb Anniversary of Indian 
lmJIliaration from ,27th Augut to 2nd September 1984" 

. Fibrlt D'v~o.n .~. also takep up prpductiQG: ora film on Ghukbf\ Hydro­
Electric Project in Bhutan (a long term· project). The film has been just 
completed. 

Thcre is also a proposal for production of two films under the Cultural 
Exchange Programme with China for thc year 1988-89 viz. : "Famous Chinese 

34 
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Buddist Scholar Xuang Zhuans" and "Budhadharma and Kumarajeeva". 
Films Division has expreslled its willingness to take up these films on co-produc­
tionbasis. 

5.3 The Ministry when asked about its performance in the international 
arena, has stated that during the year 1988 one of the world's most prestigious 
International Festival of Documentary and short Films, leipzig (East Germany) 
honoured India by organising a special retrospective of Indian Documentary 
films. Out of tbe 60 films included in the retrospective, ~4 films were Films 
Divi~ion productions. 

During the year 1988, 'CINE' (Council on Non-theatrical Events) of 
U.S.A. recognised India's contribution in the field of documentary and' educa­
tional films by organising a specht! function called "Salute India" and 
honoured the Chief Producer. Films Division, as their distinguished speaker on 
the occasion. 

5.4 During the course of examination of the Ministry. the Committee 
viewed some of the select documentaries and news magazines pTl'lduced by the 
Films Division. One such film' Face.\" depicted the elements of poverty, child 
delinquency, etc. The Committee were informed that the film wa~ also shown 
abroad and had won award as well. 

5.5 In this connection. the Committee asked the Ministry the following 
questions :--

(a) How many fllms oftbis kind depicting 'social reality ofIndia' pro­
duced/commissioned by the Films Division have been shown abroad 
in the last five years and the basis of selection of such films? 

(b) Although during the evidence the representative of the Ministry 
agreed that "anything which is an ugly side of our life tohould nol be 
shown outside," what prompted the Films Division to show such 
films abroad-the lure of award or love for the self-imposed duty to 
paint a true picture of the socio-economic realities of the country 
abroad? 

5.6 In its reply, the Ministry has stated as follows :-

(a) During the last 5 years, no film produced by the Films Division 
pointedly depicting social evils of lndia has been sent abroad for 
public exhibition. Particular care is taken to ensure that national 
image and our ~ocial values are not allowed to be presented in any 

, " degrading or ugly manner. However, the film entitled "EK AUR 
, , )THIHAS" 'depiCting the plight of gas vl"Ctims in Bhopal ~as specially 

made to c'r~ate proper awarness and ga'in sympathy of the audience 
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abroad. The film was sponsord by tbe Ministry of Potroleumand 
Chemicals for this purpose. Another film 'Kalank' depicting the 
struggle of women in a predominantly male dominated society wa" 
selected by the External Publicity Division of the Ministry of External 
Affairs and suppJied to the Indian Missions abroad. Normally the 
External Publicity Division of the Ministry of External Affairs see 
our films suitable for foreign exhibition periodically and requisition 
required nwnber of selected films for supply to the Indi.an Missions 
abroad. Orders received directly from Embassies/Indian Missions 
are forwarded to the Ministry of External Affair for approval before 
supply of prints. Besides exhibition rights of those films including 
Video and T.V. rights. commerdal and/or non-commercial which are 
cleared by the Ministry of External Affairs are sold to the foreign 
parties. Some outstanding films with excellent aesthetic treatment 
having potential to compete in International Documentary Film 
Festivals for their high technical quality and challenging themes are 
also sent abroad but they are restricted to exhibition only during the 
Festivals. Encounter with Faces was one such film. However. films 
depicting the social realities crudely are discouraged from being bent 
even to any festival abroad. 

(b) Films are entered as per the motto of the festival. Films Division 
has never entered any film for lure of award. However, Films 
Division had entered the following films in the International film 
festival. These do not tarnish the image of the country but arc in 
conformity with the theme of the festival: 

1985 

(i) An Encounter with Faces 

1987 

(i) News Magazine No. 77 
(Nation's struggle against 
the natural calamity 
'draught') 

(ii) Who Are We 1 
(doPictiJll hUPlan values 
and anti-violence) 

International Festival of Short 
Film, Murcia, Spain. Got 
Diploma in Participation. 

9th International Contc=st of 
Agravian Cinema of Zaragoza, 
Spain. 
XVIIth Tempere International 
Short Film Festival, Finland. 
13th International Film Festival 
of Santaram, Portugal. 
24th International Festival of 
Short Films. Cracow, Poland. 

30th Jnternational Leipzia Doc. 
& Short Film Film Festival for 
Cinema & T.V. Lcipiig. 
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1988 

(i) Ek Aur Jthihas 
(depicting human values 
of gas victims in Bhopal) 

15th International Festival of 
Environmental Film & T.V. 
Programme Ekofilm Czechoslo­
vakia. 

5.7 The Committee note with satisfaction that the Film. Division ill increas­
ingly participating in more and more International Festiva.s. However, tbe Com­
mittee find that awards/appreciations which are refiection of the quality of films 
are not in proportion to the iacreased level of participation in festivals abroad by 
the Division. The Commlttee desire that while considering invitations for later­
national Festivals due thought should be given to the standards of films being 
selected lor displ.y .bro.d ... tbe standard of the Festival Itself. The Contmlttee 
are of the opinion that though laternatlonal exposure is necessary lor Improvement 
in quality and standards of films produced by the Division, it is not worthwhile to 
send films abroad for the sake of participation only. 

S.8 Tbe Committee note with appreciation that Films Dhlsion has been 
honoured at some of the most important International Film Festivals and feel ahat 
these will provide neces"lary impetus to the DivisloD to strive for further excellence. 

While films like" ebhere" which may provide a 1C00d inttance of self-intro­
spection so that social and ecoQomic conditioDs in tbe country could imllron. they 
fiDd no justiftcation whlltsoever ID showing such 81ms abroad as they brilll( bad 
Dime to the country aDd may eveD act IS a aegative force for prospective foreien 
visitors to Intlia. Already, tbe usual image o(t~e country is that of snake char­
mers. benln. and filth and squalor, presentation of such filml will only Idd to the 
existing adverse image of the country. It is imperative tbat meticuioul cue is 
takeD I. selecting sucb films .ad the endeavour should be to depict India a. I 
developiag couat,y "bere technological Ind soclll chl.gel are taklDg place at a 
tremeadOUI pace Ind wbich hal lpectacular Datural .pectacle to offer to foreign 
tourist.. Wianing of aWlr" JI DOt II important as enbaaelng the image of the 
co.try and there sbould DOt be .. y compromise on this score. 



ANNEXURE J 

Action lake'll by the Mini,~/ry 10 fill up ra('allrits ill Nina DiI'i,\ion 

S. Name of 
No. Post 

No. of Since 
vacant when 

Step s taken to, fill up the post 

________ a;.pos;;,;';;,:t,:.s _..:.v=ac:::~n_t _____ . ______________ _ 

2 3 4 5 

GROUP 'A' 

1. Jt. Chief 1.12.88 D.P.C. held on 22.12.88. Appointment 
Producer order iss\ltd on 3.1.89. Post filled on 

6.3.89. 

2. .It. Chief 23.3.85 Ban orders lifted on 1.1.88. Requisition 
Producer (NR) sent to Ministry on 4.2.88. Ministry in-

formed that pending finalisation of R/Rs 
requisition can not be sent. R/Rs were 
notified on 27.5.89. Requisition sent t~ 
Ministry on 16.6.88. Vacancy advertised 
by UPSC on 10.9.88. Selection is not 
to be made by UPSc. 

3. Dy. Chief 2 13.12.85 These posts are meant for the Regional 
Producer L12.84 Production Centres at Calcutta and 

Bangalore. The posts remained vacant 
as thcC'ontinuance or otherwise of the 
Regional Production Centres at Calcutta 
and Bangalore was under consideration 
of the Oovt. It was 'only recently i.e. 
in March 1989 that Govt. flnallydecided 
to continue these centres. Action to 
fill these posts has been initiated. 

4. Produ~:cr 1.7.85 -op-

5. Director 8 25.8.84 
16.12.84 ~p-

29.12.85 
1.3.83 Ban orders lifted on 1.1.88 Requisition 

16.6.83 sent to Ministry on 17.6.88 after noti-
29.8.83 fication of revised R/Rs on 27.5.88. 
4.12.83 10.9.88. advertised on fixed by UPSC 

for 4th to 6th April, 89. 
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6. 

7. 

8. 

2 3 

Dy. Director 2 

Chief Sound 
Engineer 

Sr. Script 
Writer 

2 

GROUP "B' 

9. 

10. 

11. 

In-between­
Animator 

Newsreel 
Officer· 

Asstt. 
Newsreel 
Officer 

3 

3 
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4 

13.12.88 Requisition sent to Ministry on 13.L89. 

1.12.88 Requisition sent to Ministryon 1.12.88 
6.12.R8 Vacancies advertised by UPSC on 4.2.89. 

Selection is yet to be made by UPSC. 

1.10.86 Proposals were scnt to Ministry ft,r 
for revision of R/Rs on 20.5.87. Minis­
try informed pending notification of 
revised R/Rs for Group' A' posts pro­
posals cannot be considered. Revjsed 
R/Rs were notified on 27.4.1988. Pro­
posals were again sent to Ministry for 
revision of R/Rs for this post on 5.7.88. 
The proposal is under consideration 
and pending revision of R/Rs the post 
has not been fjlled. 

) 3.12.82 Remarks as at S. No.3 
8.12.82 

17.2.87 Requisition was sent to UPSC on 20.1.88 
after the ban orden were lifted on 
1.1.88. The requisition was returned 
by UPSC with the request to send the 
same after the revised R/Rs for Group 
'B' posts are notified which is under 
process between UPSC and Ministry. 

15.10.85 
21.4.8~ -do-
25.1.88 

21.10.8S D.P.C. for filling up the vacant post 
12.9.86 by promotion was held on 6.5.87. None 
29.9.87 of the selected official was willing to 

accept promotion. No eligible candidate 
W8.& also available. In the meanwhile 
R/Rs for this post are being revised 
makjna these posts to be filled by direct 
reCruitment. Reviaod R/Rs are under 
prOcelsbetween UPSC and Ministry. 



12. 

2 

Chief 
Cameraman 

3 

13. Comnlentary 2 

14. 

15. 

16. 

17. 

18. 

19. 

Writer 

Maintenance 
Engineer 

Art Director 2 

Asstt. Director 3 

Labour 
Supervisor 

Cameraman 

R.ecordist 

7 

8 
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1.11.87 D.P.C. meeting waS first held on 
21.3.88. The selected candidate declined 
promotion. Another· panel was drawn 

. on 6.10.88. Two officials placed on the 
panel declined the promotion. Meeting 
of third D.P.C. was held on 18.3.89. 
The Committee desired that latest ers 
of the eligible officials should be provi­
ded to them. The DPC will meet in 
April, 89. 

1.2.89 These posts are borne on CIS cadre. 
24.1.89 CIS section of the Ministry has been 

requested to fill up these vacancies. One 
vacancy has been fllled on 23.2.89. 

13.12.82 Remarks as at S. No.3. 

13.12.82 Remarks as at S. No.3. 
13.12.82 

13.12.82 
13.12:82 
13.12.82 

14.4.88 

-do-

-do-

8.6;81 -do-
1.9.87 

27.3.85 Ban orders lifted on 1.1.88 
8.4.85 R-equisition sent to UPSC on 15.6.88. 

29.4.85 Vacancies were advertised by UPSC on 
6.6.86 3.9.88. Selection is yet to be made by 

UPSc. 

13.2;39 To be filled by promotion. Action to 
convene D. P. C. meeting is under 
progress. 

.. 8.6.8~ 
, 13.12.,8i. 
, IJ.i'2.82 
··iJAJ:..32 ' -

Remarks as at S. No.3. 
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2 3 4 .. ,,,.s 
.-""'\.._"'=, .. "-=~~~-...;..---------------------

GROUP .(." 

20. Asst. Layout 
Artist 

21, , Artist 
Grade-I 

4 

1.3.87 Remarks as at S. No.3. 

7.10.87 D.P.C. was held on 6.12.88. 
16.9.88 Orders for two officials were issued on 

10.1.89. The officials are yet to join the 
post. 

1~3.88 Requisition sent to UPSC on 14.6.88 
for fill ing the post by direct rccruit­
ment. Advertisement issued by UPSC 
on 3.9.88. Selection is yet to be made 
by UPSC. 

I .11.88 Panel for filling up the post by promo­
tion was drawn on 19.12.88. De-reser­
vation proposal for fiJling up the vaca­
ncy by unreserved candida~e sent to 
Ministry on 13.1.89. Ministry has con­
veyed their approval and post filled on 
9.3.89. 

26.7.84 After lifting the ban on direct recruit­
ment on 1.1.88 the !rcquistion to surplus 
cell was sent on 18.1.88 N.A.C. was 
received from surplus cell on 9.2.88. 
The vacancy was notified to Central 
Employment Exchange for advertising 
the vacancy on 6.4.88. Vacancy adver­
ti~ed on 30.4.88. No application from 
ST candidates for which this vacancy 
was reserved was received. As such 
requisition was again sent to surplus 
cell on 25.11,88. They have nominated 
a candidates for appointment on 9, I .89. 
Candidate is not found suitable for the 
post and hence the matter is under 
correspondence with surplus cell. 

30.9,88 Requisition was sent to surplus cell on 
5,10.88 NAC. received on 1.11.88. The 
vacancy is to be nutified to Central Em­
ployment Exchange after knowing the 
ptlSttion regaFding the- candidate nomi-



2 3 

22. Alltt. 14 
Cameraman 

3. Editor 9 

4 
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nated by surplus cell against the vacancy 
dated 26.7.84 mcutioned above. 

3.9.79 These posts are required to be filled by 
25.6.83 direct recruitment. One po~t of 

Agrifap Unit was not filled under the 
instructions of Ministry of AgricuJture. 
The other post being reserved for SIC 
category could not be filled for want of 
suitable SIC candidates these vacancies 
have now been notified to Surplus Cell 
and their c1earanl~e is awaited. 

8.6.81 Remarks same as at S. No.3. 
13.12.82 

15.2.82 Remarks as at S. No.3. 
30.5.84 A select list was drawn for other vaca-
10.4.85 ncies. More candidates are available on 
l. 5.85 the select list. The case is under e:'(ami­

nation for considering the candidates 
available on the select list. 

25.2.85 Four posts have already been filled. 
24.10.85 Remaining three posts will also be filled 
20.3.86 as soon as C.A. verification reports are 
21.8.86 received. 
21.8.86 
29.6.87 
30.6.87 

16.7.85 After lifting of the ban on direct recruit-
1.2.85 ment on 1.1.88 the action for recruit-
9.7.85 ment was initiated. Since the scale of 
1.3.88 pay attached to the posts had been 

1.10.88 upgraded, need for revising the r.:cruit­
ment rules had been felt. Action 10 re­
notify the recruitment rules is in pro­
gress in the Ministry and UPSc. Yuca­
ncies can be filled only after R/Rs are 
re-notified. 

8.6.81 Remarks as at S. No.3. 
13.12.82 
10.3.85 



4. 

5. 

2 

Asstt. Editor 
Gr. I 

Asstt. Editor 
(Gr. If) 

3 

9 

6 

4 5 

8.6.81 Remarks as at S.No. 3 
8.681 

13.12.82 
13.12.82 

30.5.83 After the ban on recruitment was lifted 
30.5.83 on 1.1.88 action for filling of rhese 
30.5.83 vacancies was initiated and the panel 
24.9.8() for !iclc:~li"ll or the ~anwulilc!> WIlS 

28.11.86. drawn on 6.10.88. Dereservation propo­
sal for three reserved vacancies was sent 
to Ministry on 24.10.88. Approval for 
de reservation was fCl.:eived on 22.12.88 
Order of appointment have been iFsued 
in January/February 1989. Four officials 
have already joined. The fifth official 
is on deputation to Doordarshan 
Kendra. Gorakhpur. They have been 
requested to relieve him immediately. 

31.5.86 After lifting of ban on direcl recruit­
ment by Govt. on I. 1.88 requisition to 
the suplus cell was lient on 7.3.88. NAC 
was received on 4.4.88. Vacancy was 
notified to Employment Ex.change on 
15.4.88 and reminders were sent on 
5.5.88, 6.7.88 and 14.7.88. Since no 
sufficient names were provided by local 
Employment Ex.change vacancy was 
notified to Central Employment Ex­
change on 9.8.88. Adveftisement was 
issued on 24.9.88. Candidates were 
made available on 30.10.88. Interview 
was held on 7.12.88. The selected 
candidate provided to be relative of an 
employee of Films Division. Hence 
approval of the Ministry for appoint­
ment was sought and received on 5.1.89. 
The CA. verification of the selected 
candidate was completed and has been 
appointed on J 3.3.89. 

5.12.88 Action to fill these vacancies by direct 
5.12.88 recruitment has been initiated in feb-
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26. 

2 

Asstt. 
Recordist 

3 

10 

27. Projection 2 

28. 

Room Operator 

A.stt. 
Projection 

6 

.", : 
4 5 

5.12.88 ruary. 1989 and clearance from surplus 
14.12.88 caU is awaited. 
24.1.89 

8.6.81 Remarks same as at S.No. 3 
13.12.82 
13.12.82 
13.12.82 

1.4.82 This post is on fee basis. A proposal 
was sent to Ministry for converting it 
into a regular post. Ministry did not 
agree to this proposal in view of ban on 
creation of posts under non-plan. 

2.9.78 Two vacancies are in Agrifap Unit 
I. 7.86 which could not be filled due to restric­

tion imposed by Ministry of Agriculture. 

27.10.80 These have been notified to surplus cell 
12.3.88 clearance from them is awaited. 

13.12.82 Remarks same as at S.No. J 

1.6.88 This post is to be filled by promotion. 
Panel was drawn on 6.10.88. The 
official placed on the panel declined 
promotion as it involved his transfer. 
Second olficial placed on the panel also 
declined the promotion for the same 
reason. Meeting of another ope was 
fixed for 28.2.89 but it was postponed 
to 7.3.89. It was again postponed to 
20.3.89. The meeting took place on 
20.3.89 and necessary action is being 
takcn on the minutes of the meeting. 

13. \2.82 Remarks same as at S.No. 3 
1. 7.88 After completing the formalities of 

1.12.88 clearance from surplus cell and nomi­
natIon from Employment Exchange two 
candidates have been selected fur 

.J 
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2 ... " .. - 5 --------------------------3 4 

29. 

31. 

32. 

Car~Jltor 2 

Painter 

Ullit Man,gc:r 5 

Laboratory 
Asstt. 

appointment against these vacancies in 
January. 1989. The candidates have 
since been appointed. 

29.10.80 List of names for one post has been 
1.1.82 received from Employment Exchange 

J 3.9.88 and the case in process. Clearance 
from surplus cell is awaited for remain· 
ing two posts. 

13.12.82 Remarks ~ame as at S.No. 3 
13.12.82 

13.12.82 Remarks same as at S.No. 3 

1.8.84 After the ban on direct recruitment was 
18.3.87 lifted by the Govt. on 1.1.88 requisition 

to surplus cell was sent in January. 1988 
and after completing the formalities like 
obtaining NAC from surplus cell, noti· 
fication to Central Employment Ex· 
change, advertisement in lhe Newspaper, 
selection of applications and their sccru· 
tiny. interviews were held on 24.10.88. 
One of the selected candidates happened 
to be relative of an employee of Films 
Division. Ministry's approval was 
sought and received In Feb .•. 89. the 
case has been referred for CA verifica­
tion. One candidate has already been 
appointed and CA verification report 
in respect of other candidate is awaited. 

15.6.82 
27.10.84 
31.5.85 

Two of these posts were notified to 
Central Employment Exchange on 
17.2.89 who have advertised them on 
18.3.89. 1 he last date for receipt of 
applications is 3.4.89. Incumbent of 
third post is on deputation. Recruitment 
action will be taken after his lien is 
terminated. 

13.12.82 Reonarks same as at S.No. 3 
)3.12.82 
!, .-.~-, .... 
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33. 

34. 

35. 

2 3 

Library Asstt. 2 

Driver 4 

Asstt. 2 
Maintenance 
Engineer 
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10.1.89 Recruitment action has been initiated. 
Surplus ,,~ell has been approached for 
issue of NAC. NAC from surplus cell 
has been received and the post is being 
advertised through Central Employment 
Exchange. 

4.4.86 The regular incumbent has been 
appointed as Publicity A!I!iilitanl on ad­
hoc deputation basis in CIS cadre. It is. 
not possible to fill up this ·vacancy regu­
larly;as the incumbent is expected to get 
rever!!ion any time. 

1.8.88 After completing the formalities of clea­
rance from surplus cell employment 
exchange has been requested to sponsor 
candidates for selection Employment 
Exchange have been reminded on 
28.2.89. 

13.12.82 Remarks same as at S.No. 3 
13.12.82 

18.3.88 After the ban orders were lifted by the 
29.10.80 Govt. the surplus cell was approached 

for issue of NAC. The surplus cell 
nominated candidates who did not 
accept the offer. The vacancies are to­
be filled by transfer from Or. D emplo­
yees of the Films Division who fulfil the 
qualifications. A circular cal/jng for 
the applications from the Gr. D emplo­
yees has been issued. Applications 
received from two candidates are in 
process. 

19.3.85 Applications received through Centra. 
Employment Exchange have been scruti­
nised and case in process. 

23.1.89 The surplus cell has been requested to­
nominate candidate or to iS5Qe, NAC. 
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37. 

38. 

39. 

Chief 
Electrician 

Electrician 

Make up-cum- 4 
Dressman 

Printing 
Machine 
Operator 

2 

4 
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Clearance from surplus cell have been 
received and the case is in process. 

1.3.88 Vacancy was notified to surplus cell on 
18.4.88. Surplus cell nominated a 
candidate on 13.5.88. Selected candi­
date was reployed elsewhere and hen(.'C 
central surplus cell issued NAC on 
26.8.88. Panel for filling up the post 
was drawn on 4.11.88. Five officials 
placed on panel dclincd promotion. 
Vacancy being reserved for SIC desena­
lion proposal has been sent to Ministry 
on 27.1.89. ,On receipt of Ministry's 
approval to deservation of vacancy, 
appointment has been made on 8.3.119. 

13.12.82 Remarks same as at S.No. 3 
13.]2.82 

13.12.82 Remarks same as at S.No. 3 
13.12.82 
13.12.82 
J 3.] 2.82 

13 .12. 79 These two vacancies were to be fi lied by 
13. ) 2.79 promotion. A panel for filling up the 

vacancies from the feeder cadre of pro­
jection from operator was drawn in 
1982 but the selected candidates declined 
the offer. It was therefore decided to 
fill the vacancies by the alternate method 
of direct recruitment. However, by that 
time Govt. imposed ban on direct 
recruitment. After the ban orders were 
lifted by the Govt. in January, 1988 
action was initiated to fill up the vaca­
ncies by promotion again. After com­
pleting the formalities a panel has heen 
drawn and offers have been issued to 
selccted candidates in Jan/Feb. 89. The 
candidates placed on the panel have 
declined to accept promotion. Further 
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2 3 4" • 
action is being taken to fill up the vaca-
ncies by direct recruitment. 

40. AssU. Dark J 3. J 2.79 The vacancy/reserved for SIC category 
Room but it could not be filled ~due to non-
OperatOl availability of suitable candidates. It 

has been renotified to surplus cell on 
28.2.89. 

41. Dubbing 16.1.86 The vacancy has been notified to surplus 
Asstt. cell on 16.2.89. 
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-----------------
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WEST BENGAL 

13. Mis. Manimala. Buy. & SeUs. 123. 
Bow Bazar Street. Calcutta· I. 

DELHI 
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IV-DR 59, Lajpat Na,ar. Old Dou ble 
Storey. New·Delhi-Il0024. (T. No. 
6412362 &. 6412l3J). 

19. MIs. Ashok Book Aaency. 
BH-82. Poorvl Shalimar BaP. 
Delhi·IIOO33. 

20. MIs. VeDUS Enterprises, 
B-2/8S. Pbase·lI. Ashok Vihar. Delhi. 
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&. 344508). 
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N-21, Connau&bl Circus. New Delhi. 

23. MIs. Books IDdia CorporaUoD 
Publishers. Importers It S"porters. 
L-27, Shastri NII_r. Delhi· 110052. 
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24. MIs. Sanaam Book Depot. 
43784B. Murari Lal Street. Ansari 
Road. Dary. GaDj. New Dolhi-1I0002. 
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